
21 1 Written Answers JULY 25, 1996 Written Answers 21 2

1 2 3 4 5 6

commando resulting in inadvertent deployment ot 
the aircraft slide. None was injured. Air India has 
decided to post an engineer inside the cabin 
during such trainings to avoid similar incidents,

(iii) On 28th March. 1996 a Boe ing  747 a ircra ft  
sustained minor damage to the left hand wing tip 
fibre glass panel when a trestler hit the panel. Air 
India issued a circular advising the personnel 
concerned to ensure the serviceability of ground 
equipment before using them

[Translation]

Doordarshan Network

1879 SHRI RAMASHRAY PRASAD SINGH : 
SHRIMATI SHEELA GAUTAM

W ill  the M in is te r  of IN F O R M A TIO N  AND 
BROADCASTING be pleased to state

(a) the area of Bihar and Uttar Pradesh which have 
not been covered under Doordarshan network so far

(b) whether representations have been received 
from these states to extend the area of telecast: and

(c) if so the steps taken by the Government in this 
regard7

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C M 
IBRAHIM) (a) to (c) Whereas satellite derived service 
of Doordarshan is available throughout the country 
including the entire States of Bihar and Uttar Pradesh 
by using an appropriate dish antenna system, terrestrial 
transmission is also available wholly or partially, to all 
districts of the two States covering an estimated 93 3°o 
area in B iha r and 79 1°o in U tta r P ra d e sh  
Representations have been received from time to time 
from various quarters for extension of TV service to 
hitherto covered/partly covered areas ot these states 
With a view to further augment TV service in these 
states 16 and 45 transmitter projects of varying power 
are presently under implementation/envisaged to be 
set up in B ihar and U tta r P radesh  re s p e c t iv e ly  
d e pend ing  on ava i lab i l i ty  of resou rces  and o ther 
infrastructural facilities

Doordarshan Kendra, Bareilly

1880 SHRI SANTOSH KUMAR GANGWAR Will 
the Minister of INFORMATION AND BROADCASTING 
be pleased to state

(a) whether the facil it ies of a studio have been 
started in Doordarshan Kendra at Bareilly. Uttar Pradesh

(b) if so. the details thereof, and

(c) if not. the time by which these are likely to be
started:

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C M. 
IB R A H IM ) (a) and (b). Yes. Sir A P ro g ra m m e
G e n e ra t io n  F ac i l i ty  (PGF) has a l re a d y  been
commissioned at Bareilly in Utter Pradesh with effect 
from 30 6 1995

(c) Does not arise

Telecast of Adult Films

1881 SHRI KACHARU BHAU RAUT :
SHRI DATTA MEGHE

W il l  the M in is te r  of IN F O R M A T IO N  AND 
BROADCASTING be pleased to state

(a) whether broadcast and telecast of adult films 
and programmes have been banned in the country as 
reported in the Nov Bharat Times dated July. 4.1996

(b) if so. the facts and details thereof;

(c) whether any directions have been issued in this 
regard to the operators of all the channels.

(d) if so the details thereof and

(e) the steps taken to ensure strict compliance of 
the above directions by all concerned9

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C M  
IBRAHIM) (a) and (b) The Chief Metropolitan Magistrate 
of Delhi in a judgement delivered on 3rd July, 1996 in 
the case of Shri Vinodanand Jha Vs State had inter 
alia given d irections to D oordarshan to d iscontinue 
te lecast of adult movies However Doordarshan had 
already discontinued telecast of adult movies

(c) and (d) The court has also issued directions to 
Private TV channels not to exhibit any films and serials 
m eant fo r e n te r ta in m e n t  or a d v e r t is e m e n t  un less  
c learance is obtained from Censor Board for family 
viewing


